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MA/383/1B/2018 in CP/563/1B/2017 7

ORDER

RP present and submitted that the detailed particulars are lacking in the
application and prayed to withdraw the same and file a fresh application with detailed
particulars. The prayer is allowed with the liberty to file fresh application with

detailed particulars. Accordingly, the Application stands dismissed as withdraw n.
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(CH. MOHD. SHERIFF TARIQ)
MEMBER (JUDICIAL)
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